
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI S7

CORAM Present:

C.P No. a 13/(MAH)/2017

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

AITENDENCE.CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON OA.1I.2OT7

NAME OF THE PAEIIES: Maiaganpati lrgistics & Engineering Pvt. Ltd

SECTION OF THE COMPANIES ACT: 252 of the Companies Act, 2013.

S. No. NAME DESI NATION SIGNATURE

ORDER
cP.r13/2sZNCL TIIjBIMAHI2OlT

On receipt of the Report of Registrar of Companies, pune, this Bcn(h has

noticed tlrat the ROC has passed Striking off Order in compliance with section 24tt

of the Companies Act,2013 but $,hereas the same report states that therc is no

obiection k) restorc thc name of the companv. lf thatisso, wh.it prompted this ROC

to strike off the companv? In vier{ o[ the s.-rme, tht, ltOC is hereb\ directcd k) fil,
re\'ised lleport making it clear its stand over the rclief sought bv the I,ttitioncr.

List this matter on 29.11.2017 I
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